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Presence of US. Navy Frigate “Bain-
brige” In Indian Ocenn

293. SHRI C. K. JAFFER SHARIEF :
Will the Minister of DEFENCE be pleased
to state ;

(a) whether the U.S. Navy frigate Bain-
brige nuclear powered and guided missile
equipped has arrived in the Indian Ocean
to join the carrier task force there; and

(b) if so, the reaction of Government
thereto ?

THE MINISTER OF DEFENCE (SHK1
JAGMIVANRAM) : (a) Government
have seen press teports to this effect.

(b) Government's opposition to the
Super Power rivalry in the Indian Ocean
has been made known to the House on a
number of occasions,

Children suffering from Protein and Calorie
Malnutrition in the country

294, SHRI C. K. JAFFER SHARIEF :
SHRI GAJADHAR MAJHI:

Will the Ministe1r of HEALTH AND
FAMILY PLANNING bc pleased to
state :

{a) whether in one—six age group mil-
lions of Indian children suffer from protein
und calorie malnutrition in India ;

(b) if so, whether any survey has been
conducted by Government and if so. the

findings regarding such cases Statc-wise ;
and

(c) whether any International Agency
has also been requested to help India in
this regnrd and if so, the facts thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI KONDAJJI BASAP-
PA) : {8t) Yes.

(b) A country.wide survey under the
auspices of the Indian Council of Medical
Research was conducted among 18,000
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- 'This survey showed that about 30 per-cent
. of’these children were suffering from one
L or adre nmriﬁun déficiency discases. The
‘findings. of the survey: are nid or the
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Demand of All India Defence Employees
Federation for Appointment of Classifica-
ﬁon Trlbuual

295 SHRI S/ M BANERJEE. : Wlﬂ the
' -M_mlster of DEFENCE be pleased to
state :

- (a) Whethcr All . India Defence Emp-

loyees Federation has demanded appoint-.

' ment of a Classification Tribunal to classify

- the technical staff in all Defence Establish-

© ments for ﬁttmg them in proper pay
© scales and

o Ab) 1£ so, whcther 4 final decision has
" since:been taken; and

- {¢).if not, the reasons for the same ?

" THE MINISTER OF DEFENCE (SHRI
(a) Yes, Sir.

‘(b) and (c). The Pay Commission which
submitted its réeport recently had made a
" recommendation to the effect that “expert
‘bodies” might be set up for job evaluation
over a limiled sphere particularly for in-
. dustrial and fairly standardised jobs, as an
. ' -eXperimental measure, in the industrinl es-

“tablishments, on selective basis; and this
recommendation was accepted. by the Go-
~ wérpment in November, 1973. Action is
_“now ‘underway to set up an --éxpert body”

':ln consultation thh the staff representa-

o uves.
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_has submitud 'its ﬁnal report, and

" {b) if not, the reason for '.
dem 9 . i

THE DEPUTY MINISTER IN THE -
MINISTRY OF LABOUR (SHRI BAL- -
GOVIND VERMA): (a) and (b) The

- Committee’s report is likely to - be = sub-

mitted - by. ﬂlc end of March, - 1974,

Payment of Bonvs to Civilinn Employees-
of Defence establishment

297. SHRI S. M. BANERJEE : Will the

Minister of DEFENCE be _pleased to
state : ‘
(a) whether Government have faken

any final- decision regarding payment of
Bonus to Civilian ‘employees in Defence
cstablishments: ;

(b) if not, the rcasons for the sume ;

(c) whether there is a growing discon-
tent amongst the employces ; und

(d) if so, the steps taken by Govern-
ment ?

THE MINISTER OF DEFENCE (SHRIY
JAGJIVAN RAM) : (a) and (b) Emp-
loyees working in ecstablishments cngaged
in any industry under the authonity of any
Department of the Central Government,
including Defence establishments, are ex-
cluded from the provisions of the payment
of Bonus Act, 1965. No fresh decision
has been taken regarding paymcnt of bonus
to such employees.

(c) and (d) Government are not aware
of any growmg discontent in the matter, .-
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~ Minister of DE!«ENCE be. plcascd to

state

(a).. wheth:r picce workm in ordmnce
Factories are “being’ dmled Aarrears due: to
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